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Government of India 2 C‘
Ministry of Labour & Employment

Shram Shakti Bhawan, Rafi Marg,
New Delhi, Dated 28" August, 2023

To,

The Registrar General,
All High Courts.

Sub:  Selection for the posts of Presiding Officers of Central Government Industrial
Tribunal-cum-Labour Court/National Industrial Tribunal, Mumbaij-I — reg.

Sir, _

I am directed to refer to this Ministry’s letter of even No. dated 17.07.2023 (copy
enclosed) on the subject mentioned above and to inform that competent authority has
extended the last date for receiving applications in the prescribed format by 15 days.

2. Now the last date of receiving applications in this Ministry is 15.09.2023.

3. The other terms and conditions mentioned in the letter dated 17.07.2023 will remain
same.

4. Further, it is also requested to bring the above vacancy to the notice of al] retired

Judges of respective High Courts so that they can if interested, apply for the post within time.

Yours fa}ithfu]ly,

(Dhana harma)
Under Secretary to the Government of India

Copy to:

Ministry of Law and Justice, Department of Justice, Jaisalmer House, New Delhi."
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File No.A-11016/04/2023-CLS-II(E)
Government of India
Ministry of Labour and Employment

skskkksk
Shram Shakti, Bhawan, Rafi Marg,
New Delhi-110001
Dated, the 17" July,2023
Vaeaney Circular

Subject: - Selection for the posts of Presiding Officer in National Industrial Tribunal —reg.
F R

l.  Tribunalk-
the. Industrial Dispute Act.1947 to (i) adjudicate the industrial disputes which, in the opinion of the
Central Government, involve questions of national importance or are.of such a nature that industrial
establishments situated in more than one State are likely to be interested in, or affected by, such
disputes. and (ii) appeals under the Employees Provident Fund and Miscellancous Provisions
Act, 1952. A Presiding Officer, upon selection, may be posted at National Industrial Tribunals situated

at Mumbai..

The Mational Industrial Tribiinals are authoritiee eetghlicherd ander Q[_fvhr'm TR of

AN U Nastd

2 Vacaney:- eﬁ;pplica{ions are being invited for the following vacaneies.in various NITs:

S.N. |Post Place Date of vacancy

1 Presiding Officer Mumbai- 3.12:2021

3. Qualification:- The post can be held by a person who is, or has been, a Tudge of a High

Court. The pay attached to the post of Presiding Officer of National Industrial Tribunal, is
Rs.2,25,000/~ (fixed) per month. Other terms and conditions of the appointment of a candidate will as
prescribed from time to time by Government. No person shall be appointed to. or continug in the
office of Presiding Officer of National Tribunal. if he has attained the age of 63 years

4. Procedure for selection: - The Search-cum-Section Committee constituted under the Tribunal
Reforms Act 2021 for recommending names for appointment to the post of Presiding Officer, shall
scrutinise the applications with respect tn suitability of spplicants for the gaid nasts hy giving due
weightage 10 qualification and experience of candidates and shortlist candidates for conducting
personal interaction. The final selection will be done on the basis of overall evaluation of candidates
done by the Committee based on the qualification, experience and personal interaction.

S. Application Procedure:- Applications of eligible and willing officers are requested through
Registrar, High Court/ Ministry of Law and Justice and should be accompanied with (i) bio-data in the
prescribed proforma at Annexure-l (ii) Certificate to be furnished by the employer/ head of office/

forwarding authority as in Annexure-11 (iii) clear photocopies of the up<to-date CR/APAR dossier of
the officer containing CRs/APARSs of at least last five years duly attested by a Group A officer (iv)

cadre clearance {v) integrity certificate/clearance from vigilance and disciplinary angle as in
Annexure-HI (vi) statement giving details of major or minor penalties, if any, imposed on the officer
during the last ten years, to the following address, so as to reach this office latest by 5.30 P.M. on
31.08.2023:-

Sh. 8. R. Datta, Deputy Secretary, Room No. 318, Ministry of Labour and Employment, Shram Shakti
Bhawan, New Delhi.
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1..Name:

2. Date:of Birth

3. Category(SCIST/OBC/UR) -

4. Designation/Profession :

5.Contact Detxils: -

FTHTOINV. AT IV U LYo I7ClwoT \'L.}'—i’\'\.‘;U[iI.I}JULCI»‘

INU. 140007

Annexire-I

: Res:dentxa] | ‘Official
JiPregene. - 3 Permahent :

: Address. , % e g

- Mobile/Phone: No 1

i Emall* N ]

6. Service to wrﬁcﬁtbeilmg 4

7.-Educational: qualsf' cation:(i

‘_Sl
‘No:

Name

“Uniive rsity/Equivalent

of | Dbgree

i obtained

Accaél‘emim -
+|: Distingtion:

"S-‘ubj'écrfs‘peci‘a]f:'zhtibn‘ :

Instmat:on :

8. 'Wnrk,Exp‘eriénce:

8A, Forithe exper'ence as. employ’ee Emp?oyment wcord in uhronolaglc'ﬂ order starting: vwfh present
'Emplovment Jistf inreverse: : ;

"SLNo. : Namc& -address; -of | 3 “Period of Service' | Nature: of |
| High Court ' - or Scale a _‘-'; From | To ‘work/experience.
: m._Pay Mamw) & :
9. Date from which drawing:the pay scale =
in the pradé:of High:Court I dge?.
‘District: JudgefA ditional District:Judge..
10. W'rlt_e-'ujp 'onj adj :‘.1d1;c;1t-nf}gzexpe;‘:éﬁce:’:-‘-. . 3
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1. Ekpenence alongwith t brief write upin handimg + Details-of Such-cases
Cases before relevant to labour dlsplitfﬂ y (Reported Cases/ Unrepomd Cases)

2. A’i‘ii;[;'a] i_ihécighe a'!dhg-‘\fvithpoﬁy of: .
?l'aics't‘:fi'ﬁftf‘!'{ﬁcjh*'Canrli dates otherthan Gavt..or.J udicial Officers]

15; erte up on 05 major-achieverment :
(200 words, each)

14, Awards’;’hpnoursﬂl’u'bﬁca‘éibns, ifany -

15, Aftlhauon with the professional bodies :
Inst:tut:ons/socxeues:Dr any other body:
Including: polmcal party.

16, Addmonal information, if: any, which':
You would: hke to-mention in support
ofthe appheation forthe post.
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matenaI mfarmauon my appomtment shal{ be: hab!a io summary tenn matson \mﬂuom not;ce.

Place:
Date: -

P INU. ATTIVIO/ Ut/ LUlch‘.\*_-‘;I'_"‘.;)'."-II_\'l:_] ALUlTIpULEL - INU, HDOD;’J}

_DECL@‘MTION,

7 ___mp Tete 16 the best:of fnowledge cmd-behef
im --]”“found 10" have concea]ed/dmtorted any -

2. I'shall: not thhdraw my candldature aI‘rer the: mubtmg oi rhe Selecnon Cornmmee
3.k shall not declme the appomlment 3f selected fer appomtment By the ACC
4, 'lgshau:_:lmn within 30 days froin:tiie datéqu;‘:jsjs[_ié::—g_ff_jﬁraéi:f;éiﬁ‘a’pjﬁt;‘i‘ﬁt[n-ént." e

SLNo;2 to:4, the: Goﬁemment__
1] d’ﬁ:ﬂpﬁ ) 1tment outs:de the:

o
l
a
i
1.
1
4

Signature of the candlﬁate'f
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Annexure-I1

CERTIFICATE TO BE FURNISH FD BY F@RWARDEINC AUT HOT!TV

L Certxﬂed ‘that 1he particular iumished by S'r / mthum :
are corregt. and he/she i possesses educat;onal qua]lf' c:lt:ons and experience: antIOHEd in Anm.xure I
: ‘ :
2. Itis also-certified that theresismo wgﬂange! a:scnptmat v case either pendmg or being conteniplated
against h!m/her and vigilance ¢léarance: issued bv CVQinthe enclosed Annexure (IIT).

3. His/her integrity is certified.

4. No ma}or?or mlnor pémlty W 1mposccl on Shm‘Smtf’Kum
durinig the 13510 Years period. i

5. The up-to:date attested: ‘Photostat’ COplCS of ACRIAPAR. of ldst. yedrs (emch Photostat ropy of ’
ACR/APAR: should-be attested) in: irespect of Shl imef/Kum - : , - i
fi:enclosed herem il

Sfééﬁii-&.=r8§gnaturc of the cadre controlling: Authority .

6

Generated from eOffice by BRAJESH BHARDWA), SO(BB), SECTION OFFICER-MOLE, MOLE on 28/08/2023 12:20 PM



3597 /2023/CLS-I| g

PNt e s LIV IV WS eV NG L PNV ULTT YU, 1+0002J)

§
,A'nﬁé'vfu‘ré—lll

(To be furnished’ and Signed: by t“he CVO or'HOD)
1; Name of the Officer {in fllys
2. Fathers name :
3. 'Date;.ofB'irth‘
4. Date of Retirement :
5. Date‘of entry into service - i
6. Serviceito which the officer belongs : L i
including bateh Jyéai! cadre ete. o _ ;

wherever appllcab!e

7..Positions lfléldf:(Duﬁng-ten preceding years): ‘ , o !

1 S.No. | Organisation | Desighation .

fion |1 ['Name of the [From | To
{ (nameiinfull)| & Place  of [ Court |

FPosting - b

" 8. Whether: theofficer has:been: placed on :

Involving vigilance angle wasexamined.
against the officer-during the last 10

penalty (*)

the-agreedfist-or Tist of Off' icer.of’
Doubtful Integrlrj (if yes, detailsto be gwen)

9. M’etherany-aiiegatsqr_r—-of- miSclonductf;:f

Yearsand if'so with what tesult (+)

10. Whether any. punishment was awards to s |
the.officer ch;mncr the last 10 years:and if
so, the-date of impositionand details of

1118 5 any disciplinary/ eriminal proceedings :

or charge sheet’ pending againsttheufficer as-on date (if: so, details to be
ﬁ:rmshed including referenice ntumber

ifany: of the ‘Commission)

12. Is any action-conteniplated against fhe :

‘Officeras on date (if 50,.details to be

furnished: {y

M If wgzlance clearance had been obtained I'rom “rhe Comm;won (it the past; the information may be:

_ providedfor the petiod thereafter,

Date: 5 ) 7 i
(NAME:AND SIGNATURE)
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